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1. Aforesaid appeal by assessee for Assessment Year (AY) 2020-21
arises out of the order of learned Commissioner of Income Tax
(Appeals), National Faceless Appeal Centre (NFAC), Delhi [CIT(A)]
dated 20-07-2023 in the matter of rectification order passed by the Ld.
Assessing Officer [AO] u/s. 154 of the Act on 16-03-2023.

2. It transpires that an order u/s 154 was passed by Ld. AO disallowing
deduction of Rs.27.10 Lacs u/s 36(1)(va) r.w.s. 2(24)(x) since the
assessee made payment of employees’ contribution towards PF and ESI



beyond due date as specified in respective acts. The Ld. CIT(A),
considering the decision of Hon’ble Supreme Court in bunch of appeals
titled as Checkmate Services P. Ltd. Vs CIT (143 Taxmann.com 178),
confirmed the disallowance against which the assessee is in further
appeal before us.

3. Since the adjudication of Ld. CIT(A) follows a binding judicial
precedent, the same do not require any interference on our part.

4.  The appeal stands dismissed.

Order pronounced in open court on 28" November, 2023.
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